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^  FORM No. 4

CENTRAL ADMINISTRATIVE TRIBUNAL 
JABALPUR BENCH 

JABALPUR

APPLICATION NO. 4 9 9 /2 0 0 4

APPLICANT (S) H s. Kavita Khare V s .  001 & O rs, RESPONDENT (S)

ADVOCATE FOR
APPLICANT (S) Shri Dr. R .K , Gupta

ADVOCATE FOR 
RESPONDENT (S)

ORDER SHEET

Notes of the Registry,

25 .06 ,2004

Date of presentation -

25.06 .2004  

Date ©f Registration -

25 .06 .2004

Date of Posting before 
Bench - 25 .06 .2004

For - Admission 

Subject - Transfer

■

r e g is t r a r

Order of the Tribunal
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